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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 20.10.2022 (THURSDAY) 

COURT –III  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

   For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 557 of 

2021 
 

Ashmeet Singh Bhatia 

Vs. 

Sundrm Consultants Pvt. Ltd. & Anr. 
 

 

Rahul Arya  Rajnish Sinha-R1 

2.  Comp. App. (AT) 

No. 77 of 2021 
 

Ram Avtar Khandelwal 

Vs. 

Kamal Kunj Developers Pvt. Ltd. & 

Ors. 

 

Naresh Kumar Sejvani  Rajesh Srivastava 

Nivedita R. Sarda-

R2,4 & 9 

3.  Comp. App. (AT) 

No.  147 of 2021 

N K Jain Realbuild Pvt. Ltd. 

Vs. 

Registrar of Companies, Chhattisgarh 

 

Debopriyo Moulik Himanshu Pathak 

Himanshi Shakya 

 

   For Hearing 

4.  Comp. App. (AT) 

(Ins) No. 671 of 

2020 & I.A No. 

2116 of 2020  

 

 

Amardeep Singh Bhatia 

Vs. 

Abhishek Nagori, 

Liquidator of Asian Natural Resources 

(India) Ltd. & Ors. 

 
 

With 

Henna George Arvind Kumar Gupta 

Mukund P. Unni-R1 

Aditya 

Krishnamurthy 

Prashant Bharadwaj 

5.  Comp. App. (AT) 

(Ins) No. 792 of 

2020 
 

 

Vitol S.A 

Vs. 

Abhishek Nagori & Ors. 

 

Arvind Kumar Gupta Mukund P. Unny-R1 

Heena George-R8 

Arvind Kumar-R2, 

R4, R4, R6 & R8 

6.  Comp. App. (AT) 

(Ins) No. 228 of 

2021 
 

Dharam Vir Malhotra & Anr. 

Vs. 

Kaur Sain Spinners Ltd. & Anr. 

 

Udit Kishan Eshna Kumar 

Santosh Kumari 

Aditya Maheshwari-

R1 

7.  Comp. App. (AT) 

No. 105 of 2021 

 

Buddy (Mumbai) Duty Free Services 

Pvt. Ltd. 

Vs. 

Authentic Restaurants Pvt. Ltd. & Ors. 

 
With 

Sandeep Bajaj Vaibhav Sharma 

Devansh 
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8.  Comp. App. (AT) 

No. 107 of 2021 

 

Buddy (Mumbai) Duty Free Services 

Pvt. Ltd. 

Vs. 

Amit Arora & Ors. 

 
With 

Sandeep Bajaj Vaibhav Sharma 

Devansh 

9.  Comp. App. (AT) 

No. 142 of 2021 

 

 

Buddy (Mumbai) Duty Free Services 

Pvt. Ltd. 

Vs. 

Authentic Food Services Pvt. Ltd. & 

Ors. 

 
With 

Sandeep Bajaj Vaibhav Sharma-R1 

Munisha Gandhi-R2, 

R3 & R4 

Amit Arora-R8 

 

10.  Comp. App. (AT) 

No. 143 of 2021 

 

 

Buddy (Mumbai) Duty Free Services 

Pvt. Ltd. 

Vs. 

Authentic Restaurants Pvt. Ltd. & Ors. 

 

Sandeep Bajaj Vaibhav Sharma-R1 

Munisha Gandhi 

Selina Chalana-R5, 

R9 & R10 

11.  Contempt Case 

(AT) No. 07 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 1016 of 2019 
 

Tata Motors Finance Ltd. 

Vs. 

Vishal Gupta & Ors. 

Rajiv Malik 

Amarjit Singh Bedi 

Akshay Ringe 

Nitish Ojha 

 

 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  
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